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BEFORE THE HON'BLE NATIONAL GREEN TRIBUNAL 
CENTRAL ZONAL BENCH AT BHOPAL 

 
Original Application No. 126/2025 

 
IN THE MATTER OF: 
 
KHUSHI BAGGA                     …APPLICANT 
 

Versus 
 
 

DHANLAXMI MERCHANDISE     …. RESPONDENTS 
PRIVATE LIMITED (DMPL)           
 
 

  
 

Date of Inspection – 03/12/2025 & 04/12/2025 
 

Committee Members: - 
 
• One Representative from the Central Pollution Control Board nominated by the Director, 

Central Pollution Control Board, Bhopal (M.P.)  
• One representative from the MoEF&CC, integrated office at Bhopal (M.P.)  
• One Representative from the Member Secretary, State Pollution Control Board, Bhopal 

(M.P.) 
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BEFORE THE HON'BLE NATIONAL GREEN TRIBUNAL 
CENTRAL ZONAL BENCH AT BHOPAL 

 
Original Application No. 126/2025 

 
IN THE MATTER OF: 
 
KHUSHI BAGGA                     …APPLICANT 
 

Versus 
 
 

DHANLAXMI MERCHANDISE     …. RESPONDENTS 
PRIVATE LIMITED (DMPL)           
 
 
Action Taken Report in compliance of order dated 04/09/2025 issued by 
Hon’ble National Green Tribunal in the matter of O.A No. 126/2025 (CZ) in 
the matter Of Khushi Bagga V/s Dhanlaxmi Merchandise Private Limited 
(DMPL). 
 
I. Background of Original Application:  
 

1. That in the present Original Application the operation of the mining by the 

project proponent respondent no. 1 i.e. Dhanlaxmi Merchandis Private 

Limited (hereinafter referred as DMPL) in rivers Umrar, Mahanadi, Halfal 

and Belkund including unleased areas without environmental clearance 

and concerned conditions in violation of environmental rules (within the 

area of district Narsinghpur, Raisen, Hoshangabad, Katni). 

 

2.  It is further contended that though mining leases were granted for specific 

areas and quantities, Respondent No. 1 has blatantly violated all 

safeguards. Extraction is carried out well beyond permissible limits using 

heavy machinery directly in riverbeds, obstructing natural flows, eroding 

banks, and degrading aquatic habitats. Unauthorized haul roads and bunds 

have been constructed, and operations continue during monsoon despite 
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prohibitions. Alarmed villagers and whistle-blowers have repeatedly 

complained, but without redressal. DMPL operates in multiple sites 

without valid lease or environmental clearance. Entire stretches of rivers, 

including Umrar, Mahanadi, Halfal, and Belkund, are exploited without 

mandatory consent to operate, without replenishment or impact studies, 

and without ecological buffers. Conditions regarding restoration, 

afforestation, and pollution control remain unfulfilled. Even night-time 

mining is rampant, disturbing wildlife and causing noise and light 

pollution.  

 
 

3. In compliance of the Hon’ble NGT order the joint committee consisting of 

the following officers were nominated. Nomination was not received from 

SEIAA, MP in time. Therefore, the committee with the following officials 

visited different sand mines located in the District – Katni (M.P.) during 

03/12/2025 to 04/12/2025.  

i. Shri Rajasekhar Ratti, Member, MoEF&CC, Integrated office at Bhopal 

(M.P.) 

ii. Dr. Poulami C Patil, Member, Central Pollution Control Board, Bhopal 

(M.P.) 

iii. Shri. Sudhanshu Tiwari, Member. M. P. Pollution Control Board, RO, Katni 

(M.P.) 

iv. No representative from SEIAA during inspection (Nomination was not 

received in time) 

The relevant orders for appointment of above members to the joint 

committee are collectively filed herewith as Annexure-I. The appointment 

order of the representative from the Member Secretary SEIAA (M.P.) for 

the joint committee was not received till the date of inspection despite after 
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several follow-ups. The relevant letters written to Member Secretary, 

SEIAA is filed herewith and marked as Annexure-II.  

�

4. Along with the above committee members, the officers mentioned below 

were also present during the site visits.  

i.  Shri. Ratnesh Dixit, District Mining Officer, District Katni (M.P.) 

ii.  Shri Pawan Kushwah, Assistant Mining Officer, District Katni 

(M.P.) 

iii.  Shri Kamal Kant Paraste, Mining Inspector, District Katni (M.P.) 

iv. Shri Prem Lal Dwivedi, Jr. Manager, State Mining Corporation 

Katni (M.P.) 

 

The above members and officers have visited different sand mines located 

in the District – Katni (M.P.) during inspection from 03/12/2025 to 

04/12/2025.  

 

5. That the State Environment Impact Assessment Authority (SEIAA) had 

nominated the member after the inspection of the joint committee on 

12.12.2025 and the copy of the nomination order passed by SEIAA is filed 

as Annexure-III.   

 

6. The applicant in the original application had stated that she had the 

conducted a site visit and captured photographic evidence of illegal sand 

mining activities being carried out by Respondent No. 1 in various 

riverbeds across Madhya Pradesh, including in areas without valid 

Environmental Clearance. However, the issues raised in the present 

application pertains to several Districts namely Narsinghpur, 

Hoshangabad, Raisen, Katni and others. No list of mines or specific details 

has not been stated making the original application vague and far fetched. 
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It was practically not possible to visit all the mines, however as per 

information provided by the Mining Department Dhanlaxmi Merchandise 

Private Limited (hereinafter referred as DMPL) was declared the 

successful bidder in the District Katni and the rivers mentioned in the 

original application belong to District Katni , thus the present report only 

relates to sand mines in the Katni District Katni, Madhya Pradesh.   

 

7. It is pertinent to mention that as per the information provided by State 

Mining Corporation, the DMPL only have mines within the area of district 

Katni. 

 

II. Katni District 

Katni district is situated in the North-eastern part of Madhya Pradesh in 

central India. It came into existence by reorganization of Jabalpur district 

in the year 1998. Katni district in surrounded by Satna in north-east, 

Umariya in the east, Jabalpur & Damoh in the west & Panna in the north. 

The district is part of Jabalpur Division. The district occupies an area of 

4949.59 km². The district extends from 23° 37’ to 24° 80’N and from 79 ° 

57’ to 80 ° 58’E. Altitude of it is 392 meters from the sea level. There are 

7 Tehsils in the District - Murwara, Vijayraghogarh, Bahoriband, 

Dhimarkheda, Rithi, Badwara and Barhi.  
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Geographically, Katni is a town on the bank of the Katni River in Madhya Pradesh, 

India. It is based in the Mahakoshal Region of Central India. Chhoti Mahanadi and 

Umrar are the main rivers which flow through this district. The District of Katni is 

richly endowed with Mineral Wealth. Vijayraghogarh, Dheemarkheda, Barhi and 

Badwara are the Tehsils where most of the sand quarries are situated.  According to the 

District Survey Report (DSR), the sand mining is restricted near Ganeshpur and Sakri 

in south of district along chhoti Mahanadi and Umrer Nadi to Barua and Karuakanp in 

north around Paraswara, Suddi and Banjari village etc.The mining extends along 20 to 

22 km stretch of river Katni, Belkund, Chhoti Mahanadi, Umrer and Halphal. 

 

 

�
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III. Details of rivers 

Katni River: The river Katni originates in the Katni District of Madhya Pradesh and 

flows from this region to Piprod and Mawai in the West. It also flows through the region 

of Vijayraghogarh and Doli in the North east. 

 

Choti Mahanadi: A large size capacity “Dub Sagar Dam” is constructed where Choti 

Mahanadi turns and meets in Son River. Mahanadi enters in Umaraia district near Gura 

Kalan. It flows down ward direction. Further near Ganeshpur river enters into Katni 

District where elevation of river 379 m. After crossing Ganeshpur village Choti 

Mahanadi flows through villages like Sakrigarh, Bansari, Suddi, Rajarwara, Ghanaur, 

Barhati, Barua and turns easterly near its confluence with Dub Sagar dam and merge in 

Son river at that point. Thus, in the downstream, it carries huge load of sand due to 

lithology of the course, the quality of sand is also good. 

 

Hulphal River: It originates near Kumharwara in Katni district. It runs towards 

easterly throughChhindahai Pipariya village initially and then further flows upto 

Nadawan in Katni district thanenters Umaria district. The total length of Halphal Nadi 

is approx. 15 km upto Nadawan.This river is the principal source of sand and their 

aggregates in the district. 

 
 

Belkund River��Belkund river is a part of Hiran River Basin. Belkund River is a 

tributary of HiranRiver, which in turn is a tributary of Narmada River of central India. 

This river initially runs towards east, then it takes a turn following north-south 

lineament. 
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IV. General Observations of the Joint Committee: - 

Based on the information made available by the Mining Department Katni M.P. and 

site inspection of the Joint Committee, observations of the Joint Committee are as 

follows: - 

i. 28 sand mines were inspected between 03/12/2025 and 04/12/2025. Out of 22 sand 

mines, almost all were found approximately 80% submerged.  

ii. District Collector (Mining Branch) Dist. Katni, MP declared monsoon period from 

30.06.2024 midnight to 01.10.2024 and from 30.06.2025 midnight to 01.10.2025.  

iii. It was found that replenishment study was performed to quantify the available and 

mineable sand during pre and post monsoon periods in 28 sand mines of Katni in the 

year 2024. But the study report was not considered while e-tendering of the sand mines 

for the year 2025-26. The quantity of mineable mineral stands the same for each year 

which is based on a historical data.  

iv. The Madhya Pradesh State Mining Corporation Limited had done the identification, 

demarcation and declaration according to MP Sand Mining Rules 2019, rule 5. 

v. As per the record provided by mineral resource department Katni, a total 186 cases of 

illegal sand transportation, 02 illegal sand stock and 01 case of illegal sand mining were 

registered from 1st November 2023 to 23rd October 2025 according to Madhya Pradesh 

Mineral (Prevention of illegal mining, transportation and storage) rule 2022. Total Rs 

1,38,09,167- was imposed to all 189 cases.  

vi. 02 stock licenses for sand mineral were sanctioned to M/S Dhanlaxmi Merchandise 

Private Limited (DMPL) in Katni District. 

vii. As per the information provided by The Office of District Collector (Mining Branch) 

Katni, Environmental Clearance (EC) granted by MPSEIAA for 30 mines of the district 

for total quantity of 26,57,128 cubic meters of sand mineral. Whereas, MPPCB has 
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granted total 28 CTOs for a quantity of 2568168 cubic meters of sand mineral. Total 

production for three years from 2023-2025 is recorded as 1832075.15 cubic meters. 

 

V. Observations made with respect to the issues raised in the petition: 

 
S. No. Allegations Raised 

in the OA 
Status 

1 Extraction of sand far 
beyond the permitted 
quantity under the 
Environmental 
Clearance and the Lease 
agreement. 

• As per District Survey Report and approved mining 

plan, the Madhya Pradesh State Mining Department 

issued an e-tender cum auction notice on 28.06.2023. 

In this tender DMPL was declared the successful 

bidder and accordingly DMPL was appointed as the 

Mine Developer cum Operator by the Madhya 

Pradesh State Mining Corporation Limited vide letter 

No. Sand/Katni/2023-678 dated 26.08.2023. In this 

letter it is stated that the contract for mine 

development cum operation is awarded for area 

admeasuring 306.230 Hectares covering 49 sand 

mines with a total volume of 20,00,000 cubic meters 

per year.  The copy of the Letter is enclosed as 

Annexure-IV.  

 

• It is pertinent to mention that as per information of 

the Mining Department and MP PCB out of 49 sand 

mines, only 28 mines have been granted 

environmental clearances by SEIAA and the 

remaining 21 sand mines do not have environmental 

clearance.  Thus, the joint committee inspected only 

the 28 sand mines.  

�

• The District Collector of Katni had declared the 

monsoon period from midnight of 30.06.2025 until 
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01.10.2025 for year 2025. Mining activities in all 

sand mines were completely prohibited during 

monsoon period. The copy of the same is filed 

herewith is Annexure-V. The company has 

performed mining activities from 01.11.23 to 

31.10.25 has extracted 1832075.15 cubic meters sand 

as per record received from the State Mining 

Corporation.  

 
• It was found that replenishment study was performed 

to quantify the available and mineable sand during 

pre and post monsoon periods in 22 sand mines of 

Katni in the year 2024. But the study report was not 

considered while e-tendering of the sand mines for 

the year 2025-26. The quantity of mineable mineral 

stands the same for each year which is based on a 

historical data. 

�

• That after several meetings with all the stakeholders, 

it was decided that the issue of excess extraction of 

sand can only be determined after Proper 

Replenishment Study and Drone Survey by Mining 

Resource Department (Respondent No. 2) shall be 

necessary because during inspection dated 

03.12.2025 and 04.12.2025, 28 mines in question 

were partially submerged in water and no mining 

activities were observed. However, it is necessary to 

state that a few mines were also not accessible. 

�

2 Diversion and 
obstruction of the 
natural flow of rivers by 
creating artificial bunds, 
embankments, and 
unauthorized ramps. 

• During inspection no such structures were found 

which can obstruct the natural flow of rivers.  

However, the same can be properly assessed in the 
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drone survey which is proposed to be conducted by 

Mining Department.  

3 No safeguard or buffer 

zone maintained near 

aquatic habitats or 

breeding zones. 

• While studying the DSR, it was found that proper 

demarcation of mines had been done mentioning the 

geographical location of four pillars which are 

marked properly and the mine area also has been 

shown during the study. Among them two mines do 

not have proper pillar locations which may be 

corrected as it can contribute towards chances of 

illegal mining activities.  

• No physical pillars had been observed during visit. 

Hence, Thus Mining Department and State Mining 

Corporation need to ensure installation proper pillar 

at appropriate locations to avoid illegal mining 

activities. Copy of letter from Mining Department is 

enclosed as Annexure - VI 

4 Continuous operation 

during monsoon season 

despite prohibition, 

during that time under 

the EC. 

• During visit all mines were found in submerged 

condition as the field inspection was performed after 

monsoon period. It is necessary to state that the 

photographs annexed with the original application do 

not mention the geo tag locations or the date. The 

Joint Committee during the visit on 3-4 December, 

2025 found that no mining operations were on going.  

• The Mining Department and the District Task Force 

must ensure regular monitoring and check the mining 

sites to ensure there are no illegal mining operations. 

The Mining Department was requested to submit the 

detailed action taken report in this regard separately 

before the Hon'ble Tribunal.   

 

5 Mining activities taking 

place during night 

hours, creating noise 

and light pollution and 

endangering local 

fauna. 

6. Disruption of traditional 

water harvesting and 

groundwater recharge 

Since no mining activities were observed during the 

inspection the issue of disruption of traditional water 

harvesting and groundwater recharge in the kunds and 
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mechanisms such as 

kunds and natural 

aquifers. 

natural aquifers could not be identified. However, in the 

inspection the mines were found to be partially was 

submerged in the water.  However, the same can be 

properly assessed in the replenishment study which is 

proposed to be conducted by Mining Department. 

7. Complete disregard for 

social impact 

assessments and lack of 

public consultations in 

expanding mining 

operations. 

The applicant has not challenged any environmental 

clearance granted by SIEAA for the sand mines. Thus, 

these issues raised can only be answered by SIEAA 

however since the nomination was received after the 

inspection of joint committee their comments have not 

been sought for the present report.  

 
Note: Since no mining activities were observed during the visit of joint 

committee the compliance of terms and conditions of EC and CTO could not be 

ascertained.   The photographs taken during inspection of the site are enclosed as 

Annexure-VII.  

1. Details of sanctioned Sand Quarries in which mining has been done 

during the FY 2025-26:- 

1. JAJAGARH SAND MINE (158312) 

Title Description 

Description of Mine Khasra No. 172 Village – Jajagarh;  
Tehsil – Barhi 

Name of River Chhoti Mahanadi 

 Lease Area 
(Hectare) 

2.50 

GPS co-ordinates A. 23°51'44.04"N 80°52'39.36"E 
B. 23°51'43.74"N 80°52'40.92"E 
C. 23°51'53.70"N 80°52'43.26"E 
D. 23°51'54.00"N 80°52'41.10"E 

Sanctioned Mining 
Method as per EC 

Opencast manual method 

Mining Plan  Approved on 19.05.2023  
Total Sand Potential 65000 M3/year (91000 MT) 
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Total Mineable 
mineral potential 
(60%) of total sand 
potential 

39000 M3/year (54600 MT) 

Sanctioned 
Production Capacity 
(M3/year) 

39000 M3/year 
 

Status of EC  
 

EC23B001MP122329                  
Date - 23.10.2023  
Validity: till 5 years 

Status of Consent 
Granted by MPPCB 
and validity 

Consent No:AW-116754 
Date of Issue: 21/10/2023  
Valid up to 20/10/2028 
39000 M3/Year (Thirty-Nine Thousand M3/Year) 

Production 2023 - 24 2024 - 25 2025 - 26 
38999.56 149 - 

Site photograph 
taken during visit 

 
 

 

 

 

 

Google map 
showing the sand 
mine 

 
 
 

 

 

 

 

 

2. PARSAWARA SAND MINE (162440) 

Title Description 

Description of Mine Khasra No. 358; Village – Paraswara; Tehsil – Barhi 
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Name of River Umrar 

 Lease Area 
(Hectare) 

15.00 

GPS co-ordinates A. 23°50'30.75"N 80°38'50.47"E 
B. 23°50'30.59"N 80°38'46.70"E 
C. 23°50'13.25"N 80°39'35.20"E 
D. 23°50'16.86"N 80°39'35.14"E 

Sanctioned Mining 
Method as per EC 

Opencast manual method 

Mining Plan  Approved on 29.05.2023  
Total Sand Potential 405000 M3/year (567000 MT) 
Total Mineable 
mineral potential 
(60%) of total sand 
potential 

243000 M3/year (340200 MT) 

Sanctioned 
Production Capacity 
(M3/year) 

243000 M3/year  

Status of EC  
 

EC24B0107MP5737246N                 
Date - 29/05/2024 Validity: till 5 years 

Status of Consent 
Granted by MPPCB 
and validity 

Consent No:AW-60361 
Date of Issue: 06/06/2024  
Valid up to 28/05/2029 
2,43,000 Cubic Meter Per Year 

Production (m3/Y) 2023 - 24 2024 - 25 2025 - 26 
146005.86 96997.13 - 

Site photograph 
taken during visit 

 

16

67



Google map showing 
the sand mine 

 
 

 

3. BAHIRGHTA SAND MINE (162401) 

Title Description 

Description of Mine Khasra No. 71, 186, 631; Village – Bahirghata 
Tehsil – Barhi 

Name of River Umrar 

 Lease Area (Hectare) 16.150 

GPS co-ordinates A. 23°50'13.32"N 80°40'4.02"E 
B. 23°50'11.88"N 80°39'59.94"E 
C. 80°39'59.94"E 80°40'51.84"E 
D. 23°50'14.64"N 80°40'49.56"E 

Sanctioned Mining 
Method as per EC 

Opencast manual method 

Mining Plan  Approved on 26.05.2023  
Total Sand Potential 484500 M3/year (678300 MT) 
Total Mineable mineral 
potential (60%) of total 
sand potential 

290700 M3/year (406980 MT) 

Sanctioned Production 
Capacity (M3/year) 

259500 M3/year 
 

Status of EC  
 

EC24B0107MP5602607N              
Date 06.06.2024 
Validity till 5 years 

Status of Consent 
Granted by MPPCB and 
validity 

Consent No:AW-60504 
Date of Issue: 20/06/2024 
Valid up to 05/06/2029 
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2,59,500 Cubic Meters Per year 
Annual Quantity (Sand 
Potential) 

249500 

Production 2023 - 24 2024 - 25 2025 - 26 
- 259500 - 

Site photograph taken 
during visit 

 
Google map showing the 
sand mine 

 
 

4. Talirohniya Sand Mine (162441) 

Title Description 

Name of Mine Khasra No. – 89; Village – Talirohaniya  

Tehsil – Barhi 

Name of River Halfal 

 Lease Area (Hectare) 2.0 

18

69



GPS co-ordinates A. 23°47'51.39"N 80°44'52.37"E 
B. 23°47'50.21"N 80°44'59.20"E 
C. 23°47'52.74"N 80°45'5.83"E 
D. 23°47'52.06"N 80°45'6.01"E 

Sanctioned Mining 
Method as per EC 

Open Cast Manual Method   

Mining Plan  Approved on 19.05.2023  
 

Total Sand Potential 60000 M3/year (84000 MT) 
Total Mineable mineral 
potential (60%) of total 
sand potential 

36000 M3/year (50400 MT) 

Sanctioned Production 
Capacity (M3/year) 

36000 M3/year 
 

Status of EC  
 

EC24B0107MP5921363N              
Date 29/05/2024 
Validity till 5 years 

Status of Consent 
Granted by MPPCB and 
validity 

Consent No:AW-122141 
Date of Issue: 04/06/2024 
Valid up to 28/05/2029 
36000.00 M3/Year (Thirty-Six Thousand M3/Year) 

Production 2023 - 24 2024 - 25 2025 - 26 
16172 19828 - 

Site photograph taken 
during visit 
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Google map showing the 
sand mine 

 

 

5. Baronda Sand Mine (161212) 

Title Description 

Name of Mine Khasra No. 498 Village – Baronda;  

Tehsil – Dheemarkheda 

Name of River Belkund 

 Lease Area (Hectare) 2.390 

GPS co-ordinates A. 23°29'14.20"N 80°14'32.08"E 
B. 23°29'12.49"N 80°14'32.20"E 
C. 23°29'7.51"N 80°14'59.88"E 
D. 23°29'8.82"N 80°14'57.91"E 

Sanctioned Mining 
Method as per EC 

Open Cast Semi Mechanized Method.  

Mining Plan  Approved on 26.05.2023  
Total Sand Potential 35850 M3/year (50190 MT) 
Total Mineable mineral 
potential (60%) of total 
sand potential 

21510 M3/year (30114 MT) 

Sanctioned Production 
Capacity (M3/year) 

21510 M3/year 
 

Status of EC  
 

EC24B001MP149354 
Date 16/03/2024 
Validity till 5 years 

Status of Consent 
Granted by MPPCB and 
validity 

Consent No:AW-120367 
Date of Issue: 27/03/2024  
Valid up to 20/03/2029 
21510 M3/Year (Twenty-One Thousand Five Hundred Ten 
M3/Year) 

Production 2023 - 24 2024 - 25 2025 - 26 
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19337.3 2172.7 - 
Site photograph taken 
during visit 

 
Google map showing the 
sand mine 

 
 

6. Salhana Sand Mine (162356) 

Title Description 

Name of Mine Kh No.540, Village-Salhana, Tehsil-Barwara 

Name of River Mahanadi 

 Lease Area 
(Hectare) 

7.220 

GPS co-ordinates A. 23°47'40.35"N 80°38'36.56"E 
B. 23°47'40.32"N 80°38'39.71"E 
C. 23°48'4.25"N 80°38'53.05"E 
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D. 23°48'5.33"N 80°38'51.60"E 

Sanctioned Mining 
Method as per EC 

Open Cast Manual Method. 

Mining Plan  
Approved on 29.05.2023  

Total Sand 
Potential 158840 M3/year (222376 MT) 
Total Mineable 
mineral potential 
(60%) of total sand 
potential 

95304 M3/year (133425.6 MT) 

Sanctioned 
Production 
Capacity (M3/year) 

60000 M3/year 
 

Status of EC  
 

EC24B0107MP5956097N            
Date 29/05/2024 
Validity till 5 years 

Status of Consent 
Granted by MPPCB 
and validity 

Consent No:AW- 60367 
Date of Issue: 06/06/2024 
Valid up to 28.05.2029 
60,000 Cubic Meter Per Year 

Annual Quantity 
(Sand Potential) 

60000 

Production 2023 - 24 2024 - 25 2025 - 26 
25 59975 - 

Site photograph 
taken during visit 
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Google map 
showing the sand 
mine 

 
 

7. Ganeshpur Sand Mine (163129) 

Title Description 

Name of Mine Kh No.17, Village- Ganeshpur, Tehsil-Barwara 

Name of River Chhoti Mahanadi 

 Lease Area (Hectare) 7.260 

GPS co-ordinates A. 23°48'21.80"N 80°39'17.80"E 
B. 23°48'20.40"N 80°39'19.60"E 
C. 23°47'56.50"N 80°38'53.10"E 
D. 23°47'57.23"N 80°38'51.47"E 

Sanctioned Mining 
Method as per EC 

Open Cast Manual Method. 

Mining Plan  
Approved on 29.05.2023  

Total Sand Potential 
181500 M3/year (254100 MT) 

Total Mineable mineral 
potential (60%) of total 
sand potential 

108900 M3/year (152460 MT) 

Sanctioned Production 
Capacity (M3/year) 

75000 M3/year 
 

Status of EC  
 

EC24B0107MP5219889N            
Date 12/06/2024 
Validity till 5 years 

Status of Consent 
Granted by MPPCB and 
validity 

Consent No:AW-60507 
Date of Issue: 20/06/2024 
Valid up to 11/06/2029 
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75000 Cubic Meters 
Production 2023 - 24 2024 - 25 2025 - 26 

Nil 75000 - 
Site photograph taken 
during visit 

 
Google map showing the 
sand mine 

 
 

8. Karuakaap Sand Mine (163128) 

Title Description 

Name of Mine Kh No.206, Village-Karuwa Kap,Tehsil-Barwara 

Name of River Chhoti Mahanadi 

 Lease Area (Hectare) 5.17 ha 

GPS co-ordinates A. 23°48'33.62"N 80°39'27.70"E 
B. 23°48'34.09"N 80°39'25.12"E 
C. 23°48'16.46"N 80°39'7.08"E 
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D. 23°48'15.69"N 80°39'7.61"E 

Sanctioned Mining 
Method as per approved 
Mining Plan 

Open Cast Manual Method. 

Mining Plan  
Approved on 19.05.2023  

Total Sand Potential 
129250 M3/year (180950 MT) 

Total Mineable mineral 
potential (60%) of total 
sand potential 

77550 M3/year (108570 MT) 

Sanctioned Production 
Capacity (M3/year) 

22500 M3/year 
 

Status of EC  
 

EC24B0107MP5169480N          
Date 12/06/2024 
Validity till 5 years 

Status of Consent 
Granted by MPPCB and 
validity 

Consent No: AW- 60508 
Date of Issue: 20/06/2024 
Valid up to 11/06/2029 
22,500 Cubic Meters 

Production 2023 - 24 2024 - 25 2025 - 26 
23 22477 - 

Site photograph taken 
during visit 
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Google map showing the 
sand mine 

 

 

9. Luharwara-1 Sand Mine (162355) 
Title Description 

Name of Mine 
Kh. No. 505, Village- Luharwar N0 - 01, Tehsil- Badwara 

Name of River Umrar 

 Lease Area (Hectare) 3.50 

GPS co-ordinates A. 23°48'29.05"N 80°41'53.86"E 
B. 23°48'30.87"N 80°41'47.64"E 
C. 23°48'32.61"N 80°41'43.64"E 
D. 23°48'31.20"N 80°41'43.12"E 

Sanctioned Mining 
Method as per approved 
Mining Plan 

Open Cast Manual Method. 

Mining Plan  
Approved on 19.05.2023  

Total Sand Potential 
94500 M3/year (132300 MT) 

Total Mineable mineral 
potential (60%) of total 
sand potential 

56700 M3/year (79380 MT) 

Sanctioned Production 
Capacity (M3/year) 

56700 M3/year 
 

Status of EC  
 

EC24B0107MP5109702N           
Date 29/05/2024 
Validity till 5 years 
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Status of Consent 
Granted by MPPCB and 
validity 

Consent No:AW-122101 
Date of Issue: 03/06/2024 
Valid up to 21/05/2029 
56700.00 M3/Year (Fifty Six Thousand Seven Hundred 
M3/Year) 

Production 2023 - 24 2024 - 25 2025 - 26 
120 31949 - 

Site photograph taken 
during visit 

 
 

Google map showing the 
sand mine 

 
 
 
 
 
 
 
 
 
 

 
 

10. Basadi Sand Mine (162404) 

Title Description 

Name of Mine Khasra NO. 1144, Village - Basadi, Tehsil- Badwara 

Name of River Chhoti Mahanadi 

 Lease Area (Hectare) 3.00 

GPS co-ordinates A. 23°49'58.10"N 80°38'51.28"E 
B. 23°49'51.48"N 80°39'6.33"E 
C. 23°49'49.70"N 80°39'5.29"E 
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D. 23°49'56.10"N 80°38'50.70"E 

Sanctioned Mining 
Method as per approved 
Mining Plan 

Open Cast Manual Method. 

Mining Plan  
Approved on 23.05.2023  

Total Sand Potential 
84000 M3/year (117600 MT) 

Total Mineable mineral 
potential (60%) of total 
sand potential 

50400 M3/year (70560 MT) 

Sanctioned Production 
Capacity (M3/year) 

50400 M3/year 
 

Status of EC  
 

EC24B0107MP5993429N           
Date 29/05/2024 
Validity till 5 years 

Status of Consent 
Granted by MPPCB and 
validity 

Consent No:AW-122074 
Date of Issue: 30/05/2024 
Valid up to 24/05/2029 
50,400 Cubic Meter 

Production 2023 - 24 2024 - 25 2025 - 26 
14315.15 24257.86 - 

Site photograph taken 
during visit 
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Google map showing the 
sand mine 

 
 

 

11. Sandhi Sand Mine (158314) 

Title Description 

Name of Mine Kh. No. 554, Village- Sandhi, Tehsil- Badwara 

Name of River Chhoti Mahanadi 

 Lease Area (Hectare) 3.50 

GPS co-ordinates A. 23°47'34.50"N 80°40'37.68"E 
B. 23°47'34.98"N 80°40'40.98"E 
C. 23°47'47.58"N 80°39'54.12"E 
D. 23°47'47.22"N 80°39'58.98"E 

Sanctioned Mining 
Method as per 
approved Mining 
Plan 

Open Cast Manual Method. 

Mining Plan  
Approved on 19.05.2023  

Total Sand Potential 
94500 M3/year (132300 MT) 

Total Mineable 
mineral potential 
(60%) of total sand 
potential 

56700 M3/year (79380 MT) 

Sanctioned 
Production Capacity 
(M3/year) 

56700 M3/year 
 

Status of EC  
 

EC23B001MP136350                  
Date 23/10/2023 
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Validity till 5 years 
Status of Consent 
Granted by MPPCB 
and validity 

Consent No: AW-116752 
Date of Issue: 21/10/2023 
Valid up to 20/10/2028 
56700 M3/Year (Fifty Six Thousand Seven Hundred M3/Year) 

Production 2023 - 24 2024 - 25 2025 - 26 
56700 21 - 

Site photograph taken 
during visit 

 

Google map showing 
the sand mine 

 
 

 

 

12. Vilayatkhurd Sand Mine (158316) 

Title Description 

Name of Mine Kh. No. 632 P, Village- Vilayatkhurd, Tehsil- Badwara 

Name of River Chhoti Mahanadi 
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 Lease Area 
(Hectare) 

2.0 

GPS co-ordinates A. 23°43'45.60"N 80°41'21.48"E 
B. 23°43'44.94"N 80°41'23.76"E 
C. 23°43'35.34"N 80°41'19.68"E 
D. 23°43'36.24"N 80°41'17.64"E 

Sanctioned Mining 
Method as per 
approved Mining 
Plan 

Open Cast Manual Method. 

Mining Plan  
Approved on 19.05.2023  

Total Sand Potential 
60000 M3/year (84000 MT) 

Total Mineable 
mineral potential 
(60%) of total sand 
potential 

36000 M3/year (50400 MT) 

Sanctioned 
Production Capacity 
(M3/year) 

36000 M3/year 
 

Status of EC  
 

EC23B001MP171566                   
Date 23/10/2023 
Validity till 5 years 

Status of Consent 
Granted by MPPCB 
and validity 

Consent No:AW-116751 
Date of Issue: 21/10/2023  
Valid up to 20/10/2028 
36000.000 M3/Year (Thirty-Six Thousand M3/Year) 

Production 2023 - 24 2024 - 25 2025 - 26 
36000 13434 - 

Site photograph 
taken during visit 
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Google map 
showing the sand 
mine 

 

 

13. Kumharawara Sand Mine (162354) 

Title Description 

Name of Mine Khasra NO. 579, Village – Kumharwara, Tehsil- Badwara 

Name of River Chhoti Mahanadi 

 Lease Area (Hectare) 1.20 

GPS co-ordinates A. 23°49'9.72"N 80°41'20.17"E 
B. 23°49'10.37"N 80°41'22.32"E 
C. 23°49'5.45"N 80°41'24.56"E 
D. 23°49'4.65"N 80°41'22.25"E 

Sanctioned Mining 
Method as per approved 
Mining Plan 

Open Cast Manual Method. 

Mining Plan  
Approved on 19.05.2023  

Total Sand Potential 
31200 M3/year (43680 MT) 

Total Mineable mineral 
potential (60%) of total 
sand potential 

18720 M3/year (26208 MT) 

Sanctioned Production 
Capacity (M3/year) 

18720 M3/year 
 

Status of EC  
 

EC24B0107MP5341134N             
Date 29/05/2024 
Validity till 5 years 

Status of Consent 
Granted by MPPCB and 
validity 

Consent No:AW-122073 
Date of Issue: 30/05/2024 
Valid up to 18/05/2029 
18720 Cubic Meter 

Production 2023 - 24 2024 - 25 2025 - 26 
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50 18670 - 
Site photograph taken 
during visit 

 

Google map showing the 
sand mine 

 
 

14. Suddi Sand Mine (162358) 

Title Description 

Name of Mine Kh .No.1419, Village-Suddi,Tehsil-Barwara 

Name of River Chhoti Mahanadi 

 Lease Area (Hectare) 10.00 

GPS co-ordinates A. 23°50'15.04"N 80°38'4.20"E 
B. 23°50'25.79"N 80°38'30.44"E 
C. 23°50'27.24"N 80°38'32.66"E 
D. 23°50'17.07"N 80°38'2.46"E 
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Sanctioned Mining 
Method as per approved 
Mining Plan 

Open Cast Manual Method. 

Mining Plan  
Approved on 19.05.2023  

Total Sand Potential 
280000 M3/year (392000 MT) 

Total Mineable mineral 
potential (60%) of total 
sand potential 

168000 M3/year (235200 MT) 

Sanctioned Production 
Capacity (M3/year) 

168000 M3/year 
 

Status of EC  
 

EC24B0107MP5749467N             
Date 29.05.2024 
Validity till 5 years 

Status of Consent 
Granted by MPPCB and 
validity 

Consent No:AW-60368 
Date of Issue: 06/06/2024 
Valid up to 28.05.2029 
1,68,000 Cubic Meter Per Year 

Production 2023 - 24 2024 - 25 2025 - 26 
81142 86858 - 

Site photograph taken 
during visit 
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Google map showing the 
sand mine 

 
 

15. Kharhata Sand Mine (158313) 

Title Description 

Name of Mine Kh. No. 202, Village- Kharhata, Tehsil- Badwara 

Name of River Chhoti Mahanadi 

 Lease Area (Hectare) 1.60 

GPS co-ordinates A. 23°44'24.53"N 80°41'3.33"E 
B. 23°44'23.64"N 80°41'5.78"E 
C. 23°44'15.62"N 80°41'0.10"E 
D. 23°44'20.46"N 80°41'1.29"E 

Sanctioned Mining 
Method as per approved 
Mining Plan 

Open Cast Manual Method. 

Mining Plan  
Approved on 19.05.2023  

Total Sand Potential 
48000 M3/year (67200 MT) 

Total Mineable mineral 
potential (60%) of total 
sand potential 

28800 M3/year (40320 MT) 

Sanctioned Production 
Capacity (M3/year) 

28800 M3/year 
 

Status of EC  
 

EC23B001MP186171                   
Date 27.10.2023 
Validity till 5 years 

Status of Consent 
Granted by MPPCB and 
validity 

Consent No: AW-116753 
Date of Issue: 21/10/2023  
Valid up to 20/10/2028 
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28,800 M3/Year (Twenty-Eight Thousand Eight Hundred 
M3/Year) 

Production 2023 - 24 2024 - 25 2025 - 26 
28800 13623.24 - 

Site photograph taken 
during visit 

 

Google map showing the 
sand mine 

 
 
 
 
 
 
 
 
 
 
 

 

16. Rajarwara Sand Mine (163121) 

Title Description 

Name of Mine Kh No.565, 744, Village-Rajarwara, Tehsil-Vijayraghogarh 

Name of River Chhoti Mahanadi 

 Lease Area (Hectare) 12.00 

GPS co-ordinates A. 23°55'4.02"N 80°38'41.16"E 
B. 23°55'4.02"N 80°38'42.00"E 
C. 23°54'32.25"N 80°38'24.66"E 
D. 23°54'33.66"N 80°38'22.38"E 
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Sanctioned Mining 
Method as per approved 
Mining Plan 

Open Cast Manual Method. 

Mining Plan  
Approved on 23.05.2023  

Total Sand Potential 
324000 M3/year (453600 MT) 

Total Mineable mineral 
potential (60%) of total 
sand potential 

194400 M3/year (272160 MT) 

Sanctioned Production 
Capacity (M3/year) 

194400 M3/year 
 

Status of EC  
 

EC24B001MP5753889N                
Date 09.06.2024 
Validity till 5 years 

Status of Consent 
Granted by MPPCB and 
validity 

Consent No:AW-60509 
Date of Issue: 20/06/2024 
Valid up to 09/06/2029 
1,94,400 Cubic Meters 

Production 2023 - 24 2024 - 25 2025 - 26 
26867 167533 - 

Site photograph taken 
during visit 
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Google map showing the 
sand mine 

 
 

 

17. Khirwa-1 Sand Mine (162439) 

Title Description 

Name of Mine Kh No.1315, Village-Khirwa,Tehsil-Vijayraghogarh 

Name of River Chhoti Mahanadi 

 Lease Area (Hectare) 6.510 

GPS co-ordinates A. 23°55'21.29"N 80°38'47.84"E 
B. 23°55'19.56"N 80°38'49.93"E 
C. 23°54'49.04"N 80°38'44.17"E 
E. 23°54'49.41"N 80°38'41.37"E 

Sanctioned Mining 
Method as per approved 
Mining Plan 

Open Cast Manual Method. 

Mining Plan  
Approved on 26.05.2023  

Total Sand Potential 
208000 M3/year (291200 MT) 

Total Mineable mineral 
potential (60%) of total 
sand potential 

124800 M3/year (174720 MT) 

Sanctioned Production 
Capacity (M3/year) 

101556 M3/year 
 

Status of EC  
 

EC24B001MP5594348N                  
Date 29.05.2024 
Validity till 5 years 
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Status of Consent 
Granted by MPPCB and 
validity 

Consent No:AW-60363 
Date of Issue: 06/06/2024 
Valid up to 28/05/2029 
1,01,556 Cubic Meter Per Year 

Production 2023 - 24 2024 - 25 2025 - 26 
29857 71698  

Site photograph taken 
during visit 

 
Google map showing the 
sand mine 

 
 

18. Chhindai Pipariya Sand Mine (163116) 

Title Description 

Name of Mine Kh No.391, 415, Village-Chhindahai Pipariya,Tehsil-Barhi 

Name of River Umrar 

 Lease Area (Hectare) 13.35 
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GPS co-ordinates A. 23°48'43.79"N 80°43'25.26"E 
B. 23°48'34.05"N 80°43'27.88"E 
C. 23°48'6.05"N 80°44'1.07"E 
D. 23°48'14.31"N 80°44'18.92"E 

Sanctioned Mining 
Method as per approved 
Mining Plan 

Open Cast Manual Method. 

Mining Plan  
Approved on 29.05.2023 

Total Sand Potential 
320400 M3/year (448560 MT) 

Total Mineable mineral 
potential (60%) of total 
sand potential 

192240 M3/year (269136 MT) 

Sanctioned Production 
Capacity (M3/year) 

192240 M3/year 
 

Status of EC  
 

EC24B0107MP5391801N                
Date 12.06.2024 
Validity till 5 years 

Status of Consent 
Granted by MPPCB and 
validity 

Consent No:AW-60506 
Date of Issue: 20/06/2024 
Valid up to 11/06/2029 
1,92,240 Cubic Meters Per year 

Production 2023 - 24 2024 - 25 2025 - 26 
35584.68 157615.32 - 

Site photograph taken 
during visit 
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Google map showing the 
sand mine 

 
 

19. Surajpura Sand Mine (162077) 

Title Description 

Name of Mine Kh. No. 422,393, Village – Surajpura; Tehsil – Barhi 

Name of River Halfal 

 Lease Area (Hectare) 6.19 

GPS co-ordinates A. 23°48'41.46"N 80°43'24.66"E 
B. 23°48'15.60"N 80°44'35.22"E 
C. 23°48'47.74"N 80°43'21.27"E 
D. 23°48'44.80"N 80°43'20.13"E 

Sanctioned Mining 
Method as per approved 
Mining Plan 

Open Cast Manual Method. 

Mining Plan  
Approved on 29.05.2023  

Total Sand Potential 
148560 M3/year (207984 MT) 

Total Mineable mineral 
potential (60%) of total 
sand potential 

89136 M3/year (124790.40 MT) 

Sanctioned Production 
Capacity (M3/year) 

61900 M3/year 
 

Status of EC  
 

EC24B0107MP5340230N             
Date 11.05.2024 
Validity till 5 years 

Status of Consent 
Granted by MPPCB and 
validity 

Consent No:AW-162077 
Date of Issue: 15/05/2025  
Valid up to 10/05/2029 
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61,900 M3/Year (Ninety-One Thousand Nine Hundred 
M3/Year) 

Production 2023 - 24 2024 - 25 2025 - 26 
26064 35836 - 

Site photograph taken 
during visit 

 
Google map showing the 
sand mine 

 
 

20. Mohni Sand Mine (163139) 

Title Description 

Name of Mine Khasra No. - 118,435 Village - Mohni, Tehsil - Barhi 

Name of River Halfal 

 Lease Area (Hectare) 3.10 

GPS co-ordinates A. 23°48'5.58"N 80°44'40.14"E 
B. 23°48'5.70"N 80°44'40.44"E 
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C. 23°48'12.72"N 80°44'14.40"E 
D. 23°48'12.18"N 80°44'14.10"E 

Sanctioned Mining 
Method as per approved 
Mining Plan 

Open Cast Manual Method. 

Mining Plan  
Approved on 19.05.2023  

Total Sand Potential 
71300 M3/year (99820 MT) 

Total Mineable mineral 
potential (60%) of total 
sand potential 42780 M3/year (59892 MT) 

Sanctioned Production 
Capacity (M3/year) 

41480 M3/year 
 

Status of EC  
 

EC24B0107MP5888337N              
Date 12.06.2024 
Validity till 5 years 

Status of Consent 
Granted by MPPCB and 
validity 

Consent No:AW-122479 
Date of Issue: 18/06/2024 
Valid up to 11/06/2029 
41480.00 M3/Year (Forty One Thousand Four Hundred eighty 
M3/Year only) 

Production 2023 - 24 2024 - 25 2025 - 26 
25 0 - 

Site photograph taken 
during visit 
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Google map showing the 
sand mine 

 

21. Godhankaap Sand Mine (162083) 

Title Description 

Name of Mine Kh. No. 46, Village – Godhankap; Tehsil – Barhi 

Name of River Halfal 

 Lease Area (Hectare) 14.72 

GPS co-ordinates A. 23°47'48.96"N 80°42'10.50"E 

Sanctioned Mining 
Method as per approved 
Mining Plan 

Open Cast Manual Method. 

Mining Plan  
Approved on 19.05.2023  

Total Sand Potential 
353520 M3/year (494928 MT) 

Total Mineable mineral 
potential (60%) of total 
sand potential 

212112 M3/year (296956.80 MT) 

Sanctioned Production 
Capacity (M3/year) 

117840 M3/year 
 

Status of EC  
 

EC24B0107MP5350986N              
Date 11.05.2024 
Validity till 5 years 
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Status of Consent 
Granted by MPPCB and 
validity 

Consent No:AW-60265 
Date of Issue: 15/05/2024  
Valid up to 10/05/2029 
117840 M3/Year (One Lakh Seventeen Thousand Eight 
Hundred Forty M3/Year) 

Production 2023 - 24 2024 - 25 2025 - 26 
25086 92957 - 

Site photograph taken 
during visit 

 
Google map showing the 
sand mine 

 

 

22. Imaliya Sand Mine (162081) 

Title Description 

Name of Mine Kh. No. 1,52,402, Village – Imaliya; Tehsil – Barwara 

Name of River Umrar 
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 Lease Area (Hectare) 16.45 

GPS co-ordinates A. 23°46'2.52"N 80°42'46.44"E 
B. 23°46'2.76"N 80°42'47.94"E 
C. 23°46'45.72"N 80°42'14.34"E 
D. 23°46'43.26"N 80°42'14.34"E 

Sanctioned Mining 
Method as per approved 
Mining Plan 

Open Cast Manual Method. 

Mining Plan  
Approved on 19.05.2023  

Total Sand Potential 
460600 M3/year (644840 MT) 

Total Mineable mineral 
potential (60%) of total 
sand potential 

276360 M3/year (386904 MT) 

Sanctioned Production 
Capacity (M3/year) 

82250 M3/year 
 

Status of EC  
 

EC24B0107MP5985962N             
Date 11.05.2024 
Validity till 5 years 

Status of Consent 
Granted by MPPCB and 
validity 

Consent No:AW-60266 
Date of Issue: 15/05/2024  
Valid up to 10/05/2029 
82250 M3/Year (Eighty-Two Thousand Two Hundred Fifty 
M3/Year) 

Production 2023 - 24 2024 - 25 2025 - 26 
36987.89 45262.11 - 

Site photograph taken 
during visit 
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Google map showing the 
sand mine 

 
 

2. Details of sanctioned Sand Quarries in which mining has not been 

performed during the FY 2025-26: - 

1. 

 

Sutri Sand Mine 
Khasra No. 470; Village – Sutri, Tehsil – Barhi, Area - 5.0 
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2. 

 

Dasharman Sand Mine,  
Khasra No. 1433, 1434; Village – Dasharman, Tehsil – Dheemarkheda 

Area – 4.940 Hect  
���������	�
���������
� !!��������������!��������

���������������������������������������������������	�����������
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3. 

 

Barhati Sand Mine,  
Khasra No. – 343 Village – Barhati, Tehsil – Vijayraghavgrah, Area – 4.00 Hect 
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4. 

 

Hinota Sand Mine 
Khasra No. –19, Village – Hinota, Tehsil – Vijayraghavgrah, Area – 2.295 Hect 
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5. 

 

Ghunour-2 Sand Mine 
Khasra No. –911, Village – Ghunour, Tehsil – Vijayraghavgrah, Area 5.000 Hect 
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6. 

 

Ghughri Sand Mine 
Khasra No. –122, Village – Ghughri, Tehsil – Vijayraghavgrah, Area 8.030 Hect 
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7. 

 

Gudhakala Sand Mine 
Khasra No. –382, Village – Gudhakala, Tehsil – Badwara, Area 16.000 Hect 
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8. 

 

Bhadaura Sand Mine 
Khasra No. –181, Village – Bhadaura, Tehsil – Badwara, Area 3.500 Hect 
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9. 

 

 

Shakrigarh Sand Mine 
Khasra No. –103, Village – Shakrigarh, Tehsil – Badwara, Area 3.000 Hect 
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10. 

 

Thirri Sand Mine 
Khasra No. –765, Village – Thirri, Tehsil – Dhimarkheda, Area 1.000 Hect 
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11. 

 

Rihuta Sand Mine 
Khasra No. –381, Village – Rihuta, Tehsil – Dhimarkheda, Area 1.000 Hect 
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12. 

 

Ankona Sand Mine 
Khasra No. –106, Village – Ankona, Tehsil – Dhimarkheda, Area 4.350 Hect 
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13. 

 

Kachhargaon Chhota Sand Mine 
Khasra No. –1, Village – Kachhargaon Chhota, Tehsil – Dhimarkheda, Area 

4.260 Hect 
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Kachhargaon Bada Sand Mine 
Khasra No. –771, Village – Kachhargaon Bada, Tehsil – Dhimarkheda, Area 3.000 

Hect 
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15. 

 

Bamhauri Sand Mine 
Khasra No. –250, Village – Bamhauri, Tehsil – Dhimarkheda, Area 1.650 Hect 

���������	�
���������
��$"�������������$��������

���������������������������������������������������	�����������
��$!�����������

���" ������

16. 

  

Hathera Sand Mine 
Khasra No. –1, Village – Hathera, Tehsil – Vijayraghavgrah, Area 3.000 Hect 
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Khirwa -2 Sand Mine 
Khasra No. –1, Village – Khirwa -2, Tehsil – Vijayraghavgrah, Area 3.880 Hect 
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18. 

 

Barua Sand Mine 
Khasra No. –236, 269, 582, 564, Village – Barua, Tehsil – Vijayraghavgrah, Area 

12.600 Hect 
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Ghunour-1 Sand Mine 
Khasra No. –911, Village – Ghunour-1, Tehsil – Vijayraghavgrah, Area 2.800 

Hect 
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20. 

 

Bhimapur Sand Mine 
Khasra No. –1, Village – Bhimapur, Tehsil – Vijayraghavgrah, Area 7.300 Hect 
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21. 

 

Gudeha Lukampur Sand Mine 
Khasra No. –956, 328, Village – Gudeha Lukampur, Tehsil – Vijayraghavgrah, 

Area 5.200 Hect 
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Banjari Sand Mine 
Khasra No. –1164, Village – Banjari, Tehsil – Vijayraghavgrah, Area 4.000 Hect 
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Champanna Sand Mine 
Khasra No. –11, Village – Champanna, Tehsil – Vijayraghavgrah, Area 15.000 Hect 
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24. 

 

 

 

 

 

 

Nadavan, Godhankaup Sand Mine 
Khasra No. –245, 363, 1209, 01, Village – Nadavan, Godhankaup, Tehsil – Barahi, 

Area 11.780 Hect 
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25. 

 

Salaiya Sand Mine 
Khasra No. – 01, 125, 126, 240, Village – Salaiya, Tehsil – Badwara, Area 15.290 

Hect 
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26. 

 

Luharwara-2 Sand Mine 
Khasra No. – 505, Village – Luharwara-2, Tehsil – Badwara, Area 7.000 Hect 
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Devri, Barwara 
Khasra No. – 721, Village – Devri, Tehsil – Badwara, Area 1.700 Hect 
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VI. Recommendations: - 

a) The Mining Department, District Collector Office Katni and the Madhya Pradesh State 

Mining State Corporation Limited, Bhopal should undertake the Replenishment Study 

and Drone Survey to quantify the available and mineable sand in the sand mines before 

starting any mining activity. 

b) All sand mines should be regularly monitored by District Task Force. If feasible Mining 

Department or State Mining Corporation can consider CCTV Surveillance with night 

vision and recorded footage should be provided to District Collector (Mining Division) 

on regular basis. 
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c) The calculation of submerged part of sand mine area, depth of mineable sand available 

in the mine and physical verification/ inspection should be done by the State Mining 

Corporation & District Mining Officer regularly and maintain a record of the same for 

future prevent illegal mining. 

d) To ensure the sites remain protected and monitored until a new tender is processed after 

compliance of all the rules and regulations.  

e) Watch & Ward Monitoring: Continue the deployment of revenue/mining guards to 

ensure that surrendered sites do not become targets for petty illegal extraction. 

f) Digital Geo-Fencing: If feasible the boundaries of the surrendered mining leases may 

be marked on a GIS map with fixed co-ordinates to enable remote monitoring via 

satellite.   
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